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O R D E R

Per Justice B. Panigrahi, VC

None has appeared on behalf of the applicant on call.

However, Mr. Dutta, 1d. counsel is present for the respondents.

From the order sheet, it is noticed that on previous three consecutive
occasions none appeared on behalf of the applicant. It is presumed

that the applicant is no longer interested in pursuing the matter.
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The application is, therefore, dismissed for default. No costs. })JJ
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Mémber'(A) ’ : _ Vice-Chairman.

PP IR




